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of the General Manager of the Company
were searched and not the residences of
the Directors and the Chairman of the
Company.

Written Answers

(d) The Directors of the Company
were not concerned according to the
evidence available.

MR. CHAIRMAN: Question Hour is
over.

WRITTEN ANSWERS TO QUES-
TIONS
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SMUGGLING ON THE EAST PAKISTAN
BORDER

+756. SHRI G. K. KAPOOR: Will the
Minister of FINANCE be pleased to state:

(a) whether it is a fact that village
Hakeempur under the jurisdiction of
Swarup Nagar Police Station and
situated on the West Bengal—East
Pakistan border is a centre for smug
glers; and

(b) if so, what action has been
taken by Government in this connec
tion?]
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tfTHE DEPUTY MINISTER IN THE
MINISTRY or FINANCE (SHRI
RAMESHWAR SAHU): (a) A number of
smuggling cases have been detected in
and around this village in recent months.

(b) The officers posted at the Customs
Checkpost at Bithari about 5 miles from
Hakeempur conduct intensive preventive
patrol in this area.]
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[TAX EVASION BY CASHEW MERCHANTS

*758. SHRI MAHABIR DASS: Will
the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that certain
Bombay firmg engaged in the import of
raw cashewnuts were detected during the
last week of November, 1964 for evading
income-tax; and



